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Cases of cheating and criminal breach 

of trust 

1925. SHRI MOHAMMAD SHERIFF: 
SHRI B. K. nAS CHOW-
DHURY: 

WilT the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of cases of cheating and 

criminal breach of \rust registered during 
the year 1969 and raids conducled, State-
wise; and 

(b) the special steps laken by Govern-
ment to deal V.ilh huch case. in Cuture ? 

THE MINISTER OF STAlE IN THE 

MINISTRY OF HOME AFFAIRS (SHIH 
VJDY A CHARAN SHUKLA): (a) The 

iorurmation received from the Slate Govern-
menls/Union TemtoTies exccpt those of 

Bihar, Jammu & ~ ir  Madhya Pradesh, 
Tamil Nadu, Ullar Pladesh and West 
Bengal is contaioed io Annexure 'A' laid on 

the Table of the H"UlO. [Placed In Library. 
See No. LT-2766/70] 

The information in respect of the remain-
ing Statcs will be laid 00 the lable of the 

House on receipt. 

(b) Police is a State slIhject and tho 

State Govelnm,nts/ Union Territories take 
ncces'ary steps to de,l with such cases. A 

statement giving information about the steps 

taken by Ihe Stale Governmenls/Union 

Terri:orics iO deal wilh cases of cheatinll 
and criminal bleach of truot is at Annexure 

'B' laid on Ihe Table of the House. [Placed 
ill Lib,·ary. See No. LT-2766/70J 

Stlldy of Hindi and Urdu In Iranian 
Universities 

1926. SHRI MOHAMMAD SHERIFF: 
Will the Minister of EDUCATION AND 

YOU IH SERVICES be pleased 10 state: 

(al whether the called upon tho Iranian 
Gov.rnmenl to reciprocate Indian ioterest 
in Persian studies by establishing centres 

for study of Hindi aod Urdu in Iranian 
Universities ; and 

(b) if so, the details thereof and res-
ponse received in regard thereto? 

THE MINISTER OF STATE IN THE 

MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKf DAR. 

SHAN): (a)and(b). Yes, Sir. 10 the seminar 
on the development of I he Persiao Lanlualo 

held On 25.12.1969. it was 5usgested by the 
Union Lducalion Minister that the Govern 

mem of Iran be requesled to provide facilitics 
for Ihe study of Ilindi and Urdu in Iranian 
Univer1ities. The Ambassador of Iran 

was r ~ n  in the Seminar when this 5ulllles-
tion was made. It is now for the Gnvern-
ment of Iran to consider the ,ullilestioo. 
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